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Amendment in Section 51 of Banking Regulation Act, 1949
*279. SHRI C. M. RAMESH: Will the Minister of FINANCE be pleased to state:

(@ whether Government is contemplating to bring a suitable legislation to
amend Section 51 of the Banking Regulation Act, 1949 and consequential changes in
the Banking Companies (Acquisition and Transfer of Undertakings) Act, 1970/1980 and
SBI Act, 1955 to avoid inconsistency; and

(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY): (a) and (b) Section 51 of
the Banking Regulation Act, 1949 ("B. R. Act") provides for application of certain
provisions of the B. R. Act to the State Bank of India (SBI), nationalised banks and
Regional Rural Banks (RRBs). SBI, nationalised banks and RRBs are governed by the
provisions of specific Parliamentary enactments, viz., the State Bank of India Act, 1955,
the Banking Companies (Acquisition and Transfer of Undertakings) Acts of 1970 and
1980, and the Regional Rural Banks Act, 1976, respectively. Change in the Section 51
of B. R. Act is currently not under Government's consideration.

Status of implementation of PMJAY

*280. SHRI RAM KUMAR KASHYAP: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@ the number of claims made under the Pradhan Mantri Jan Arogya Yojana
(PMJAY) since it was launched, State-wise;

(b) whether some States have not yet implemented the programme, if so, the
details thereof and the reasons therefor; and

(c) the present implementation status of the scheme along with the approximate
number of persons benefited under the scheme, State-wise?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT PRAKASH
NADDA): (a) As on 03.01.2019, the total number of hospital admissions under Pradhan
Mantri Jan Arogya Yojana (PMJAY) is 7,14,288. The number of claims made after
discharge of beneficiaries is 5,43,661 and claims amount submitted is ¥ 704.30, crore.
State-wise details are given in the Statement.

(b) 33 States/UTs have signed MoU to implement PMJAY, out of which 29 have
already launched the scheme. Three States namely Odisha, Telangana and Delhi have
not signed MoU.



